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Non-Utilisation of World Bank Loan 
739. SHRI BALASAHBB VIKHE 

PATIL: Will the Minister of TRANS-
PORT be pleased to state: 

(a) whether it is a fact that the 
Railways have failed to utilise the $ 145 
million World Bank loan which was 
negot iated in 1982 ; 

(b) how much of this loan could be 
utilised and the quantum ot utilised with 
reasons therefor ; . 

(c) whether because of non· utilisation 
the Government have to pay the administra-
tive cost which i continuing since 1982; 
and 

(d) if so, whether Government 
propose to re-negotiate the loan with this 
World Bank and ensure that the · freshly 
negotiated loan a reem ot do not become 
ineffectiv as the 1982 agreement '1 

THE MINIST R OF TRANSPORT 
(SHRl BANSl LAL) : (a) to (d). A state-
ment is given below. 

Statement 

(a.) and (b) The amount of 145 $ million 
i a part of a loan/credit for $ 400 million 
nesotiated with the World Bank in 1982. 

This amount is meant to cover ptocure-
ment of components for high capacity 
wagons. 

Till October 31, 1985, an amount of 
$ 2.5 million has been u~ilised . 

Utilisation was slow so far. due to 
difficulties in finalisatiQn of the sp cifications 
for bogies for wasons on account of 
complex technical factors involved. 

(c) Commitme.nts charges @ 1/2% per 
annum are payable on the credit amount 
Bnd @ 3/4% per annum on loan amount. 

(d) Alternative ways to fully utilise 
the credit/Joan amount are being e~plored 
in consultation with the World Bank. 

Re nue Earning I)y Air India 

740. SImI . BALASAHEB VIKHB 
PATIL: 
S RI SRIBALLA V PANIORAHI: 

Will the Minister of TRA SPORT be 
pleased to state : 

'(a) whether Air Ind ia is 10sinS on 
Indo-UK and Iodo-USA rout . , 

(b) whe h~r the general revenu 
earn ins by Air India is showing a steady 
decline; 

(c) if ' so, whether an indepth study 
has been conducted to find out remedies to 
improve the . present situation and 

(d) if so, details of th action 
proposed 1 

THE MINISTER OF STATE IN THE 
DEPARTMEN 0 CIVIL AVIATION 
(SHRI JAGDISH YTLER): (a) These 
routes have been generating surpluses over 
cash costs and thus contrlbutina 
substantially to overheads bu t profitability 
is to be evaluated by the total result. In 
the case of these routes, due to higb over-
heads, there are net 10 S • 

(b) No, Sir. he total rev Due 
earnings of Air India ha shown a te dy 
increa e over the y ars. 

(c) and Cd) The performance of 
individual to utes on the systems networ of 
Air India is being closely monitored and 
corrective measures are taken from tim to , 
time to improve revenue earnings. 

R~olllmend tioo of Transport Development 
• Council 

741. S RI BALASAHEB VIKH 
PATIL: 
SHR SATY NDRA NARAYA 
SIN A, 
S RI V.S. VIJAYARAG AVAN: 

R AKH AR HASA 
SH IMATI JAYANTI PA NAI : 

Will the Minister of TR NSPORT be 
pleas -d to state: 

(a) whether the Transp rt D-v lop. 
ment Council met in D Ihi in October, 
1985 ; 

(b) whether the un i1 ha u g sted 
abolition Qf na ional permit fo teu 

(c) if so, its likely impact on high 
rated traft'c at present carried by railways; 

(d) whether the cost-effectivene of 
road and tail tran port had b en compared 
before taking this deci ion ; 
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(e) the tails of the oth r reco -
mendat i n of the Council . 

(f) whether government hav considered 
them; and 

(g) if so, the recommendation accepted 
for implementation '1 

TH M NISTER 0 STATE IN THE 
D PARTMEN 0 SUR ACE TRANS-
PORT (S R RAJESH PILOT): (a) Yes; 
Sir. 

(b) to (d) The Council has 
recommend d the abolition of quota 
re triction on the D~ti onal permits for 
public carrier. It is held that, on asses -
ment of all relevant factors, such a step i 
not likely to have any appreciable impact 

n the high-rated traffic at present carried 
by Railw ys . 'Cost effectivene fo r rail . 
and road transport would rem a in the same 
a at pre ent. bolition of quota system 
would only heck the malpra tices. 

(e) he other recommendations made 
by the TOC. include levy of composite 
fe in I ieu of t xes payabl by th permit 
holder at the rate of R. 2000/- for each 
plyin Stat and R . 1000/- for U.T. per 
year, b sid IS H m State Ta~es, an increase 
by 50% in the Dumb r f all India Tourist 
Permit for Taxi-c b over the exi tin 
lev 1 ; COD tilutio~ of a small Committee 
of Transport Minister of ome State to go 
into various asp ets of the all-India Tourist 
Permits for buses' adoption of guidelines 
for llocation of aU India T uri t Permits 
on th ba is of population and highway 

ilometerag . 

(f) and (g) ec ssary steps for 
PIOC ssing and further implem ntation hav 
b n initiat d. 

pen niv r ity and Mod 1 chool 

742. D . P ULR NV GU A: Will 
tb Mini t r of HUMAN R OURC 
D V LOPM NT be plea d to tate: 

(a) wh n th op n univ r tty will start 
functionlO and wh r ; and 

'1 
chool will b 

TAT I H 
TIO AND 

US ILA 
Gandhi 

National Open University has started 
functioning in Delhi. o wever t it will 
take some time before the university can 
initiate its academic programmes for 
which considerable preparatory work ha 
to be done. 

(b) During 1985-86. ' 2 ex:perimental 
model school are proposed to b opened, 
subject 0 infrastructuraJ ar rangements 
bing compi ted in time. 

Maintenaoc of atioDal Monument 

743. SHRI AMAR ROYPRADHAN: 
Will the Minister of UMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) wheth r Government have mad aoy 
provi ion in the Seventh lao for the 
safety, upkeep and ' maintenance of the 
national monuments; and 

(b) if 0, the funds allocated for the 
purpo e and if not, the reasons th r • 
for? 

THE MINIST R 0 TAT IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (Sl RIM TI S USHILA 
ROHATOI) : (a) Y , Sir. 

(b) Provision of Rs . 17.75 crOf s has 
been made under Plan for this purpo e. 

A reement to Allo m:rate Airline to 
Operate on Dubai-D Ihi .. Bombay Route 

744. SHRI SATYEND A NARAYAN 
SIN A: Will the Mini ter of 
TRANSPORT be pleased to tate: 

(a) whether India has signed an agree-
In cnt wi lh any Gulf country to all ow 

mirates Alrlin s to operate on the Dubai-
Delhi- ombay route ; 

(b) if 0, wh ther the operation of an 
additional airline on thi route would 
effect Air India's Gulf tra c; and 

(c) if 0, how doe Air India hope to 
brea v n in th current financial year in 
which it profits r expected to f 11 very 
sharply 1 

B MI 1ST 0 STATE IN THE 
o PARTM NT OF CIVIL AVIATION 
(S RI JAGDI TYT R): (a) Ye t Sir. 
The Oov rnm nt of India h v · igned an 
agreem nt with t~e Government of United 




